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Zonal Council Meeting held in
Trivandrum

1308. SHRI A A. RAHIM: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) the concrete stepg taken to
implement the recommendations/con-
clusions arriveq at the Zonal Council
meeting held in Trivandrum ijn Sep-
tember last;

(b) whether Kerala Government
has stressed for giving more  assis-
tance for developing tribal/plantation
areas in Kerala; and

(c) if so, the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) Implementation of the recommen-
dationg made by the Southern Zonal
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Council in its last meeting will be
taken up as soon as the proceedings
of the meeting, which have been sent
for comments of the member-States,
are issueq formally.

(b) No, Sir.

(c) Dos not arise.
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